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MINISTRY OF HOUSING AND URBAN AFFAIRS
NOTIFICATION
New Delhi, the 14th October, 2019

S.0. 3706(E).—Whereas, in exercise of the powers conferred by sub-section (3) of section 1
of the Metro Railways (Construction of Works) Act, 1978 (33 of 1978) (hereinafter referred to as
the said Act), the Central Government had extended the application of the provisions of the said Act
to the Pune Metropolitan Area in the State of Maharashtra vide notification of the Government of
India in the erstwhile Ministry of Urban Development number S.O. 2732 (E), dated the 21% October,
2014;

And whereas, in exercise of the powers conferred by clause (a) of sub-section (1) of section
32 of the said Act, the Central Government added metro alignment of Pune Metro Rail Project,
Phase-1, corridor 1 (Pimpri-Chinchwad to Swargate) and corridor 2 (Vanaz to Ramwadi) to the
Schedule of the said Act vide notification of the Government of India in the Ministry of Housing and
Urban Affairs Number S.0.95(E), dated the 507 anuary, 2018.

Now, therefore, in exercise of the powers conferred by clause (b) of sub-section (1) of
section 32 of the said Act, the Central Government hereby alters the said metro alignment in respect
of Corridor 2 (Vanaz to Ramwadi) of the Pune Metro Rail Corridors — Phase — 1 in the Schedule of

the said Act, namely :—

“Corridor 2: Vanaz, Anand Nagar, Ideal Colony, Nal Stop, Garware College,
Vanaz to Ramwadi Deccan Gymkhana, Chahatrapati Sambhaji Udyan, Pune
Municipal Corporation, Civil Court, Mangalwar Peth, Pune
Railway Station, Ruby Hall Clinic, Bund Garden, Yerwada,

Kalyani Nagar, Ramwadi.

Depot Vanaz Depot (Kachara Depot Land at Kothrud).”
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